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Valuation of Increase in prices of drugs

4866. SHRI MADHU LIMA YE: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state:

(a) whether Government have made 
any valuation of the increase in the 
prices of drugs in the last two years;

(b) if so, the variation in the prices 
of ttoe more important drugs which 
are in common use;

(c) the variation in the prices of life 
saving drugs not covered by (b); and 
328 LS—7.

(d) the steps taken by CSov«**Wnent 
to bring down the prices «* drags, 
especially drugs manufactured by 
foreign companies?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS (SHRI K. R. 
GANESH): (a) to (d). The Index 
number of wholesale prices of drugs 
and medicines with 1961-62 as the 
base year is as belows:

Year Index No.

1972-73 148.7
1973-74 148 7
1974-75 174.9 
(upto October, 1974)

Statement I showing the prices of 
important bulk drugs as in force from 
time to time is laid in the Table of 
the House [Placed in Library. See 
No. LT-9318/75]. Statement II giving 
an illustrative list of the prices of 
some of the raw materials, both indi
genous and imported, that prevailed 
m September* 73 and April, 74 is laid 
m the Table of the House {"Placed 
in Library. See No LT-9318/75],

There is a comprehensive price con
trol on drugs However, Drugs and 
Pharmaceutical units with a sales 
turn-over not exceeding Rs. 50 lakhs 
per annum have been exempted from 
obtaining Government’s approval for 
fixation /revision of prices of their 
products.

Interim price revisions for formula
tions have been/are being allowed on 
account of increase in the prices Of 
raw materials and packing materials 
etc. and in the case of bulk drugs on 
account of major raw materials and 
inputs and after proper scrutiny by 
a competent authority namely BICP/ 
Ministries concerned.

Government have set-up a Com
mittee on Drugs and Pharmaceuticals 
Industry whose terms of reference 
inter alia include:




